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12.07 P.M.  Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 
 

1. 12.07 P.M. The Chair expressed greetings on the occasion of International 
Women’s Day. 
 

2. 12.10 P.M. ANNUAL BUDGET (2017-18) : 
Presentation of Annual Budget (2017-18) : 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister 
presented the Annual Budget of NCT of Delhi for the Financial 
Year 2017-18. 
 

3. 1.42 P.M. Presentation of Demands for Grants (2017-18) : 
The Deputy Chief Minister presented the Demands for Grants 
for the Financial Year 2017-18. 
 

4. 1.42 P.M. Presentation and Voting on the Supplementary Demands 
(2016-2017):  
The Deputy Chief Minister presented the second and final 
batch of Supplementary Demands for Grants for the Financial 
Year 2016-2017. 
The Supplementary Demands were considered Demand-wise 
and passed by voice-vote. 
 

5. 1.50 P.M. Appropriation (No.1) Bill, 2017: 
The Deputy Chief Minister introduced the ‘Appropriation (No.1) 
Bill, 2017’ (Bill No. 01 of 2017) with the leave of the House. 
The Deputy Chief Minister moved that the Bill be taken into 
consideration. 
The Motion was put to vote and adopted by voice-vote. 
The Bill was considered clause-wise. 
The Deputy Chief Minister moved that the Bill be passed. 
The Motion was put to vote and adopted by voice-vote. 
 

6. 1.52 P.M. The Chair adjourned the House upto 2.00 P.M. on 
Thursday, 09 March 2017. 
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